
Ref No.                                                                                                                         Date: - 23.02.2024 

 

To,  

      The Registrar, 

       National Green Tribunal, 

       Principal Bench, 

       New Delhi. 

       Email : judicial-ngt@gov.in 

 

Subject: Response to the  (OA No. 170/2024) of hearing in Suo - Moto matter in News re: 

Item appearing in the Amar Ujala Newspaper dated 13.01.2024 

 

Sir,  

    That in pursuance to the notice dated 21.02.2024 passed by this Hon’ble Tribunal regarding 

the subject matter the response of the District Forest Officer, Forest and Wildlife Division 

Shahjahanpur, Uttar Pradesh is filed herewith with a request that the same may be placed 

before the Hon’ble National Green Tribunal for kind perusal and necessary action.  

 

 

 

Encls : As above  

 

          Your’s Sincerely  

 

 

           

 

Prakhar Gupta  

         District Forest Officer 

Forest and Wildlife 

 Division Shahjahanpur, Uttar Pradesh 

 

Copy To: - 

1. Shri Bhanwar Pal Singh Jadon, Advocate, Standing Counsel U.P., Hon’ble NGT/Supreme 

Court , New Delhi for perusal and necessary action please.  
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RESPONSE TO THE (O.A. NO. 170/2024) OF HEARING IN SUO- MOTO MATTER IN NEWS RE: 

ITEM APPEARING IN THE AMAR UJALA NEWSPAPER DATED 13.01.2024 

- The aforesaid matter pertains to illegal felling of 13 trees in Singhpur West Beat 

of Sihura Section of Khutar Range under Shahjahanpur Forest and Wildlife 

Division. On acknowledgement of the above incident, prompt actions were taken 

by the Forest Department Shahjahanpur: 

 
o A case has been registered (H-2 Case) by the Beat Incharge under section 

26 of Indian Forest Act 1927 on 11.01.2024 against 8 named persons and 

some unknown. (Annexure – 1) 

 
o In the above matter, an investigating team was constituted on 

12.01.2024 by DFO Shahjahanpur vide letter – 2044/33-3, dated 

12.01.2024. (Annexure -2). 

 
o On 13.01.2024, the team so constituted investigated the area of felling 

and submitted its report along with all the mensuration of the felled 

trees, its volume and related loss. 

 
o On 13.01.2024 The Chief Conservator Forest, Bareilly Zone also inspected 

the same area and taken a stock of the situation and instructed to fast 

track the investigation. 

 
o The team submitted its report on 15.01.2024 vide letter – 108/22-20 

dated 15.01.2024 to DFO Office Shahjahanpur. (Annexure -3). 

The team through its report, stated to have found illegal felling of 13 Sal 

trees. A fraction timber of felled trees was found to be recovered at Sihura 

Forest Guard outpost. The estimated total volume of the timber which is 

felled is found to be 6.753 cubic metre. 

 
o On 16.01.2024 the accused Girwardayal son of RamSahay village 

Sihurakhurd, Khutar was arrested and sent to Jail. As a result of further 

investigation two watchers namely Savir son of Wasir village Khadepur, 

Sehramau North, Pilibith and Mujib son of Kamrul Hasan village Varkali 

Ganj, Shahjahanpur were also added under H-2 case. 

 
o In addition to this, an FIR has also been registered under section 379, 411 

of IPC on 18.01.2024 against 12 persons. (Annexure – 4) 

 
o On 23.01.2024, three more accused – Sonu son of Omprakash village 

Navdia Orilal, Mahendra son of Ramladaite village Chaturpur, 

Shahjahanpur and Vijay pal son of Mathura village Chaturpur, 

Shahjahanpur were arrested and sent to jail. 
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- The felled off timber has been sub-sequentially recovered from multiple places 

after action taken by Range Office from frequent raiding of suspected places. As 

a result, whole of felled timber i.e. 6.753 cubic meter has been recovered and 

filed under C-17 register kept at Range Office. A copy of same has been enclosed 

(Annexure -5) 

 
- Apart from above Enforcement Remedial Measures, Forest Department, 

Shahjahanpur initiated Departmental Enquiry and proceedings as follows: 

 
o Prima facie, the beat in-charge Shri. Pushpendra Kanaujia, Forester was 

recommended for Suspension by DFO Shahjahanpur on 18.01.2024 vide 

letter – 2074/2-1 dated 18.01.2024. Acting upon which, Conservator of 

Forest, Bareilly Circle suspended Shri Pushpendra Kanaujia on 19.01.2024 

vide 16/2-42 dated 19.01.2024. (Annexure – 6,7) 

 
o Departmental Proceedings were initiated against Beat in-charge, related 

Section Officer and Range Forest Officer. Due procedure was undertaken 

following which charges were framed and charge sheets were sent vide 

letter 2382/2-1 dated 12.02.2024 and letter 2383/2-1 dated 12.02.2024 

to the concerned authority for further investigation in which Investigating 

Officer has also been named vide letter 2572(1)/2-42 dated 15.02.2024. 

(Annexure – 8,9,10) 

 
o A combing exercise for the whole area of Singhpur Beat and nearby beats 

was ordered by DFO Shahjahanpur to ascertain that there is no more any 

such incidents if any in other areas. Combing exercise vide letter 2135/ 

33-3 dated 20.01.2024 is underway. (Annexure – 11) 

 
- It is to be noted that seeing the sensitivity of the forest area of Khutar Range, 

DFO Shahjahanpur proposes periodic combing exercise from time to time so as 

to minimize any cases of forest destruction. 

 
- Owing to sensitivity of the range, regular patrolling is ensured with periodic visit 

by Sub- Divisional Officer and Divisional Forest Officer. 

 

Forest Staff were regularly replaced by other staff and transferred so as to minimize any 
chance of nexus in the area.                                                                               

 

 

 

Dated: 23.02.2024                                                                                                

 

     Prakhar Gupta 

Divisional Forest Officer  

Forest and Wildlife 

Division Shahjahanpur 
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